
R.AJASTHAN HIGH COURT, JODHPUR

ORDER
No.Estt,(RJS)/72l2019 Date:02,09.2019

Ms. Shikha Singhal, an Officer in Civil Judge Cadre, presently posted as

ACJ & JM No.1, Dholpur, is hereby appointed/posted as ACJ & lM No.3, Dhotpur

in addition to her own duties till the maternity leave of Smt. preeti Singh.

NOTE:-
1. She shall dispose off minimum 40olo addational work

as per circular of standard of $/ork.

2. The cases in which there are directaon of higher Court
for time bound drsposal of case shall be decided on
priority basis.

BY ORDE&

fu'>
REGTSTRAR'(ADlrrN. )

No. Estt.B2(v)/W Al ZOt9l BL$ t1 Date : 02.09.2019

Copy forwarded to the followlng for information and necessary action:-
1. The Registrar-Cum-Prancipal Secretary to Hon'ble the Chief Justice, Ralasthan Hgh Court,

Jodhpur/ 8ench, laipur.
2. The Secretary to the Law Minister, Government of Rajasthan, laipur.
3. P.S. to All Hon'ble ludges at Jodhpur.
4. The Prir]cipal Secretary to the Government, Law Department-Cum-Legal Remembrance,

Ratasthan, laipur.
5. The Secretary to the Government of Raj, Department of General Administration (Gr.2), Jaipur.
6. The Secretary, Lokayukta, Sachivalaya, la pur.
7. The Accountant General. Rajasthan, Jaipur.
8. The Registrar General/Registrar(Vig.)/(Admn.)/(Rules)/(Class.)/(Exam.)(lodhpur)/OSD(F&l)/

Rajasthan High Court, lodhpur and Reqistrar hq. At Delhi.
9. The Registrar (Admn.), Rajasthan High Court 8ench, laipur with the request to drstrbute the

copies of this order to all the Hon'ble ludges sitt ng at laipur through P.S,, Member Secretary,
Rajasthan State Legal Services Authority and all the Judicial Officers posted in the Registry at
laip!r Bench, laipur.

10.All Deputy Registrars, Ralasthan High Court,lodhpur/ 8ench, larpur.
ll.Concerned Distnct & Sessions Judge. with the request to serve/carculate the copy of this order

to the concerned Courts/Ofiicers/Treasury Oflicer as per direction issued vide this off ce letter
No 17022 dated 08.10.2015.

12.The Darector, Ra.jasthan State Judicial Academy, lodhpur.
13.A.O.1., Classification Section (website), Rajasthan High Court, lodhpur/Bench, laipur.
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